— 35 &y srfe

mgf TU—1, WP O, SRS Sread, dic—2, Uex AIvs], MaageTTR
34 : rogreaternoida@uppcb.in, B9 / BEd- 0120-4259329
g AT \1\ //76/7’-' 5‘@/)/7_ ﬁ?ﬂ'ﬁ:_}ﬁ;}),z

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in

Sub:  Action taken report in compliance of the order dated 14.12.2022 passed by Hon'ble National
Green Tribunal, New Dellhi in Original Application No. 551 of 2022 Dr. Ashok Kumar
Versus State of U.P.

Sir,

That in compliance of the order dated 14.12.2022 passed by the Hon'ble National Green

Tribunal, New Delhi in Original Application No. 551 of 2022 Dr. Ashok Kumar Versus State of
U.P., Action taken report on behalf of U.P. Pollution Control Board is annexed herewith and
forwarded to you with the request that the same may be placed before the Hon'ble Tribunal.

Yours Sincerely
Enclosure- As above

|
(Radhey Shyam)
Regional Officer

Copy to:

1. Shri Pradeep Misra, Advocate on Record, Hon'ble NGT, New Delhi for persual and

necessary action please.
2. Chief Environmental Officer, C-1, U.P. Pollution Control Board, Lucknow for

information please.
3. Law Officer-1, U.P. Pollution Control Board, TC-12V, Vibhuti Khand, Gomati

Nagar, Lucknow for information and necessary action please.

Regional Officer

EARO Greater NoidaLetier Pad New g\ﬁzl.dcn
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Compliance Report
In
Original Application No. 551/2022
Dr. Ashok Kumar
Versus

State of U.P.

Order Date — 14.12.2022

Filed on Behalf of:
Uttar Pradesh Pollution Control Board
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1. Background
In compliance of Hon'ble NGT passed order on 06.09.2022 in O.A. No.
551/2022 in the matter of Dr. Ashok Kumar Vs State of U.P., Compliance report
submitted by the joint committee through nodal agency, UPPCB vide letter
dated 12.12.2022. Further, relevant paras of the order dated 14.12.2022 passed

by Hon'ble NGT are reproduced below: -

[

...... 4. In view of the averments made in the application and observations made in the
report, we consider it appropriate to have response from (1) the State of Uttar Pradesh
(U.P.), through the Chief Secretary, Government of U.P.; (2) the Member Secretary,
UPPCB; (3) the Chief Executive Officer, Greater Noida Industrial Development Authority;
(4) the District Magistrate, Gautam Bhudhnagar and (5) M/s. PMSS Building Material
Pvt. Ltd.-project proponent, who stand impleaded as respondents No. 1 to 5. The
Registry is directed to prepare and attach memo of parties to the application.
Respondent no. 2 is already appearing before this Tribunal through counsel. Notices be
issued to respondents no. 1 and 3 to 5.

5. Reply/response by respondents no. 1 to 5 be filed within one month by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF and
not in the form of Image PDF.

6. List for further consideration on 01.02.2023.

NN la{
— =



Action Taken by U.P. Pollution Control Board: 38

Inspection/present status report of M/s PMSS Building Material Pvt. Ltd., Khasra no. 663,
Vill. -Patwari, 130-meter road, near Eros Sampoornam society, Greater Noida west,

Gautambuddh Nagar.

Latest inspection of the M/s PMSS Building Material Pvt. Ltd., Khasra no. 663, Vill. -Patwari,
130-meter road, near Eros Sampoornam society, Greater Noida west, Gautambuddh Nagar was
done on dt. 16.01.2023. The inspection report is as follows:-

1 At the time of inspection, no representative of the unit was present.
II.  Since, M/s PMSS Building Material Pvt. Ltd., Khasra no. 663, Vill. -Patwari, 130-meter

road, near Eros Sampoornam society, Greater Noida west, Gautambuddh Nagar was
operating without obtaining CTO from U.P. Pollution Control Board so the closure order
issued U/s 31-A of Air (Prevention and Control) Act, 1981 vide letter no. H-85449/C-
1/Air/Sa-1120/Closure Order/2022 dt. 12.12.2022. Copy enclosed as Annexure-1.

Ill.  The site was again inspected by the official of U.P. Pollution Control Board on 16-01-
2023 and during inspection, it was found that the unit M/s PMSS Building Material Pvt.
Ltd., Khasra no. 663, Vill. -Patwari, 130-meter road, near Eros Sampoornam society,
Greater Noida west, GautamBuddha Nagar is closed in compliance of closure order
dated 12-12-2022 and Plant machineries were found sealed.

IV. It was also found that all the raw material and product which were lying on site, has
been removed.

V. Photographs taken during inspection are as follows:-

lnspect:on report is being submltted for kind cons:deratcon please. |

N2l 'V;L‘ w}
(Vivek Kumar) Ranjeet ingh)
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Regional Officer g _'419
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